DASET 93

Alegedd

Hon. Dr. ReXKs Saxena, J.M.
Hom. ME, S Daval, AeM.

None is present for the applicant while
Km. Sadhana Srivastava brief holder of sri
Amit sthalekar counsel for the respondents
is present. 1In this case the office report was
written in the margine on 16.08.95 and the case
is listed todays It does not appear sufficient
notice. Adjourned to 11.09.95¢ Q},\/
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